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12.11 hours. 

PAPERS LAID ON THE TABLE 

ANNUAL REPORT OF INDIAN S'rATISTI-
CAL INSTITUTE 

The Prime MiDister and MiDister of 
External Affairs and Minister of Ato-
mic Energy (Shri lawaharlal Nehru): 
I beg to lay on the Table a copy of 
Annual Report of the Indian Statisti-
cal Institute. Calcutta. for the year 
1960_61. [Placed in Library, See 
No.LT-319/62.] 

NOTIFICATION UNDER REQUISITIONING 
AND ACQUIsmON OF IMMOVABLE 

PROPERTY ACT 

The MiDister of Works, Housing 
and Supply (Shri Mehr Chand 
Khanna): I beg to lay on the Table 
a copy of Notification No. S.O. 2444 
dated the 4th August, 1962 under sub-
section (2) of section 17 of the Re-
quisitioning ,and Acquisitlon of Im-
movable Property Act, 1952. [Placed 
In Library, See No. LT-320/62.] 

Supply Position in Delhi 

GoVERNMENT RESOLUTION CONSTITUTING 
ExPoRT INSPECTION AoVISOR\' 

COUNCIL 

The Minister of International Tracle 
in the Ministry of Commerce and In-
dustry (Shri Manubhai Shah): I beg 
to lay on the Table a COpy of Govern-
ment Resolution No. 55(l)EPICoordl 
62 dated the 12th July, 1962 constitu-
ting an Export Inspection Advisory 
Council. [Placed in Library. See No. 
LT-321/62.] 
GOVERNMENT RESOLUTION UNDER TARIFF 

COMMISSION ACT 

The Minister 01 Industry in the 
Ministry of Commerce and Industry 
(Shri Kanungo): I beg to lay on the 

Table a COpy of Government Resolu-
tion No. Ch(1)-6(9)f61 dated the 18th 
June, 1962 under sub-section (2) of 
section 16 of the Tariff Commission 
Act, 1951. [Placed in Library. See 
No. LT-322/62.] 
GoVERNMENT RESOLUTION RE: WAGE 

BOARD FOR COAL MINING INDUSTRY 

The Minister 01 Lahour in the 
lUinistry 01 Labour and EmploymeDt 
(Shri Hathi): I beg to lay on the 

Table a COpy of Government Resolu-
tion No. WB-16111/62 dated the 10th 
August. 191i2 setting UP a Wage Board 
for the coal mining industry. [Placed 
in Library. See No LT-323/62] 

12.13 hrs. 

STATEMENT RE; POWER SUPPLY 
POSITION IN DELHI 

The Minister 01 State in the Ministry 
of Irrigation and Power (Shri Ala-
gesan): Mr. Speaker, Sir, while 
making a statement regarding power 
supply position in Delhi in thi5 House 
on Friday. the 10th August, 1962, the 
Home Minister gave an assurance 
that the House will be kept informed 
of the progress made in the matter of 
restor~tion Of the supply. I am 
makinl1 a statement in pursuance of 
that assurance. 

For increasing power supply to 
that assurance. 


